
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 01-02-2021 TO 12-02-2021

s, APPEAL NO. FINAL ORDfR NO. DATE OF ORDER DATE ON WHICH
NO. RECEIVED FROM THE ORDER SENT FOR

PS TO HON'BLE DISPATCH
PRESIDENT NICE

PRESIDENT/MEMBERS

1 5T/51299/2019 51024/2021 1/2/2021 21212021
2 5T/51649/2019 51031/2021 1/2/2021 2/2/2021
3 5T/51676/2016 51032/2021 1/2/2021 2/2/2021
4 5T/50414/2017 51033/2021 5/2/2021 9/2/2021
5 5T/531 09/2016 51034/2021 5/2/2021 9/2/2021
6 5T/51 050/2015 51037/2021 1/2/2021 2/2/2021
7 5T152297/2019 5103812021 5/2/2021 9/2/2021
8 5T/55441/2014 51039/2021 5/2/2021 9/2/2021

uploaded InPDFformat on the CESTATwebsite Immediately after signature ofthe Han ble members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTATwebs it


